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lltGH COURT OF lHr\R AND, clll.

No.it5J /zoz6leccts.

NOTIFICA'TION

Ranchi, Dated the 25,r, of lune, 2026

The Court has been pleased to approve the enclosed format of 'policy for use of old

High court Building Doranda, Ranchi for Arbitration proceedings, 2026'. The policy sha)l

come into force with effect from the date of noLification itself.

The Court has further been pleased to nominate ihe Registrar General, High Court of

Jharkhand, as the 'competent Authority' for aI purposes as stipurated in paragraph 3 of the

aforesaid Policy.
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